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qEF TREEH i ST A

TE faeett, 14 95, 2026

FT.3AT. 2502(37).—Fea T TLHIT, AL TSTHAR AT =a7 1956 (1956 FT 48) (R THH 876 THT]
I ATATAAH FgT 74T 8) T &7 3% o0l ST-GTT (1) BT T& ARRAT T TART FId gU, g THTLTT T ST
& T [ A T T & TAST ool § NH-163G % .7, 289.933 & .71, 291.933 (WAL
Sre) % F -gve F FAr (FSTH/IeE diesy 9igd 2-A9/4-AF FT a1 ATTR), STALEA, TawaT 3iT
ST % AT YA & o7 ag i sraterd § e wfer i S aqeEt # R v &, v iy w7
ST LA o ST ST T AT FLAT S |

Tl AT AR, ST 3 9 | Baag g, S AT HTH7 HT g 3T At 3T-a1T (1) F eI T@i<h 3T
& for UEY S/ 3 ST 9 TS0 H =9 ATIGEAT F TR i aE F Thie & Fae et s
THE FT FHT |

T T ST Fe0q WIS, SATq SiAe Forae?, UAerany &l ofaq 9 § T&qq =l STut i
ITH I ATT ATARAT T ST 3fiT Feqw wriarerT<y, saixrshdl &1 AT &9 § 97 frefy faferes aoraw
BT T ST T STAEL ST ST UHT ST 0l GAaTe 6 TG a7 UHT ST S FT & 747, (= Fe

3484 GI/2026 (1)
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g1, O a9 IRy saea® a7, Aeer T AT qf Sadi i SAqATd w2 ThiT AT FAGaTd F7

AT |

I Afafa=m i & 37 i IT-emT (2) F e Ferw i g A w6 ot saer sifaw

T |

TH ATIHAAT & ST A ATAT IH 6 L@ ST T 41 GETH TIAFHL & I FIATAT § ITAH &
3iY 3T fgaag =it grer Adverr o s aesar 2 |

AAT

AT TR T % YA forer & NH-163G = .1, 289.933 & .11, 291.933 * forw sreiq iy s+
AT HCAAT R rora weanT aiga i st Rewor

TS T ATH: AT T2 oo 1 T TR

EALED I AT f F7 R s i v S 7 S i FT S

Ter (RACIRECIEY FRI)
L1 || 2 L s | 4 | 5 [ 6 |
|a1?ﬁ$rw:wmﬂ'géw |
|ﬂﬁww:{rﬁﬁ?¢|§ |
1 309/10 AT % ) T (T 485.62 (T Hizv) 0.048562
2 309/13 AT a_gr ) R 161.87 (a1 H12x) 0.016187
3 309/6 ATAT a_gr ) T (T 2023.43 (7 #iex) 0.202343
4 309/7 ATAT a_s_ ) (T 3156.55 (a4 ©iex) 0.315655
5 309/8 AT a_s_ ) (T 809.37 (aFT Hix) 0.080937
6 309/9 AT a_gr ) (T 2670.93 (a7 i) 0.267093
7 315/14 ATAT % ) T (T 242 .81 (T Hiaw) 0.024281
8 315/15 ATAT a_s_ ) (T 1982.96 (a3 Hiav) 0.198296
9 315/16 AT a—s—[‘!) (T 1416.1 (a7 H=v) 0.14161
10 315/17 LT TftFeaT (3T=) 161.87 (a7 H12) 0.016187
11 315/7 AT a—s—[‘!) T (T 1780.62 (3 Hiex) 0.178062
12 315/8 ATATT a@_ ) (T 2225.77 (a #iex) 0.222577
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HILT T TSIA . AHTYTL

13 315/9 T a_s,[.!) TATEE 194249 (o ) 0.194249
14 318/10 T a_s_z.[) TATEE | 6e7.97 () 0.068797
15 318/11 T %) (T 890.31 (a7 Hrev) 0.089031
16 318/9 T %) T (T 202.3 (a7 #iew) 0.02023
17 319/1 TCHRT o= (=) 20.23 (a1 Hiew) 0.002023
s |la1914 [T [ (=) || 849.84 (ot i) 0.084984
19 319/19 AT %) (T 161.88 (a1t =) 0.016188
20 319/2 AT %) TS 132,88 (3t ) 0.113288
21 319/20 AT a_s_z.[) T (T 404.7 (7% iev) 0.04047
22 319/21 AT ai) TEE | 6g7.99 (a ) 0.068799
23 319/22 AT a_i) (T 849.87 (a7 wrev) 0.084987
24 319/23 AT a_i) TS 902,02 (3t ) 0.190202
25 |l319r24 [T [ (=) || 890.31 (ot i) 0.089031
26 319/3 AT a_i) T 052,18 (3 ) 0.105218
27 319/4 AT a_i) TS 011 72 (3 ) 0.101172
28 319/5 AT a_i) TS 974,04 (o ) 0.097104
29 319/6 AT a_i) TEE | 607,03 (3 ) 0.060703
30 319/7 GG a-s-[‘!) (T 323.76 (a7 Hiax) 0.032376
31 319/8 GG a_:. ) (T 80.94 (= Hie%) 0.008094

Total 3.178736

[T. 5. NHAI/PTU-KMM/K-V/DPR/LA/32/2019/3A1]
g ™, AT
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 14th May, 2026

S.0. 2502(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways Act,
1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH-163G in the
stretch of land from Km. 289.933 to Km. 291.933 (NTR District) in the district of NTR in the state of ANDHRA
PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this notification
in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of section 3C of the

said Act.

Every such objection shall be made to the Competent Authority, namely, Joint Collector, NTR in writing and shall
set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard, either in
person or by a legal practitioner, and may, after hearing all such objections and after making such further enquiry, if

any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be inspected

by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH-163G in the stretch of land
from Km. 289.933 to Km. 291.933 (NTR District) in the district of NTR in the state of ANDHRA PRADESH

State: ANDHRA PRADESH District: NTR
SI. No. (| Survey/Plot Number || Type of Land Nature of Land Area Area
(in Local Unit) (in Hectares)
1 2 3 4 5 6
Taluk: Gampalagudem
Village: Tunikipadu.
Agriculture (Assigned
1 309/10 Common 485.62 (Square Meter ) 0.048562
Land)
Agriculture (Assigned
2 309/13 Common 161.87 (Square Meter ) 0.016187
Land)
Agriculture (Assigned
3 309/6 Common Land) 2023.43 (Square Meter ) 0.202343
an
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HILT =T TSI AT

Agriculture (Assigned
4 309/7 Common 3156.55 (Square Meter ) 0.315655
Land)
Agriculture (Assigned
5 309/8 Common 809.37 (Square Meter ) 0.080937
Land)
Agriculture (Assigned
6 309/9 Common 2670.93 (Square Meter ) 0.267093
Land)
Agriculture (Assigned
7 315/14 Common 242 .81 (Square Meter ) 0.024281
Land)
Agriculture (Assigned
8 315/15 Common 1982.96 (Square Meter ) 0.198296
Land)
Agriculture (Assigned
9 315/16 Common 1416.1 (Square Meter ) 0.14161
Land)
10 315/17 Government Agriculture (govt) 161.87 (Square Meter ) 0.016187
Agriculture (Assigned
11 315/7 Common 1780.62 (Square Meter ) 0.178062
Land)
Agriculture (Assigned
12 315/8 Common 2225.77 (Square Meter ) 0.222577
Land)
Agriculture (Assigned
13 315/9 Common 1942.49 (Square Meter ) 0.194249
Land)
Agriculture (Assigned
14 318/10 Common 687.97 (Square Meter ) 0.068797
Land)
Agriculture (Assigned
15 318/11 Common 890.31 (Square Meter ) 0.089031
Land)
Agriculture (Assigned
16 318/9 Common 202.3 (Square Meter ) 0.02023
Land)
|17 ”319/ 1 | Government |Agriculture (govt) | 20.23 (Square Meter )| 0.002023
18 319/14 Government Agriculture (govt) 849.84 (Square Meter ) 0.084984
Agriculture (Assigned
19 319/19 Common 161.88 (Square Meter ) 0.016188
Land)
Agriculture (Assigned
20 319/2 Common 1132.88 (Square Meter ) 0.113288
Land)
Agriculture (Assigned
21 319/20 Common 404.7 (Square Meter ) 0.04047
Land)
Agriculture (Assigned
22 319/21 Common 687.99 (Square Meter ) 0.068799
Land)
Agriculture (Assigned
23 319/22 Common 849.87 (Square Meter ) 0.084987
Land)
Agriculture (Assigned
24 319/23 Common 1902.02 (Square Meter ) 0.190202
Land)
25 319/24 Government Agriculture (govt) 890.31 (Square Meter ) 0.089031
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Agriculture (Assigned
26 319/3 Common 1052.18 (Square Meter ) 0.105218
Land)
Agriculture (Assigned
27 319/4 Common 1011.72 (Square Meter ) 0.101172
Land)
Agriculture (Assigned
28 319/5 Common 971.04 (Square Meter ) 0.097104
Land)
Agriculture (Assigned
29 319/6 Common 607.03 (Square Meter ) 0.060703
Land)
Agriculture (Assigned
30 319/7 Common 323.76 (Square Meter ) 0.032376
Land)
Agriculture (Assigned
31 319/8 Common 80.94 (Square Meter ) 0.008094
Land)
Total 3.178736

[F. No. NHAI/PIU-KMM/K-V/DPR/LA/3a/2019/3A1]
SHAIKH AMINKHAN, Director
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